TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

.50 -&1.Tdl.-31.-20022026-270359
CG-TL-E-20022026-270359

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

|, 843 TS faeeft, AR, HEE 18, 2026/4T 29, 1947
No. 843] NEW DELHI, WEDNESDAY, FEBRUARY 18, 2026/MAGHA 29, 1947
ECEEIED]
(zferor wew = (

freheTaTe, 16 w9, 2026

FT.3T. 883(3).—g TLHL, T AT =aH, 1989 (1989 FT 24) #HT &M=T 20)T( #HT IT-4TT (1)
F AT AT TAT T T TSI, FATITOT, 91 I, @< 3, 39-8< (i ,(RA 10 d5a22025 , (T9F
TATAC Sh ATIGAAT & €T H HI(HA) H THAT ARG &R, @ GA@F (9 qE), 9ediF
F.3M.4634)%(, TaATH 09 FaT 2025 ,FT ATILAAT FRT S SATALAAT & IUTEF A= § fafafas 9
FATA AT TR TT & Taedra orer § &9 Yo aRASET otHiq “ ST — LUR[ET Tl & &= qresr
AT (83.17 )" & FAoqTas | SIeAr , Jaer ,3fT Y=1ae & TS g ATaed® A & Aod F3 &
IO AT ¥ =TT Y off;

AT SEfh 3 ATALAAT FT GC I ATAIH AT 9020 T A IT-GWT (4) F Sfaid =T
THTATLAA AT (T, AT TAT () 37T T = AT TS (3Usih)” § 18 agpav, 2025 & .
AT, {&d Sfitaae-ll, fReTor s req, Rerarars g et & = o,

ST Ffoh TeTie® q9F TAT % Ha wle AR a1 gl 6l TS 8.

AT Sath 3% At it gmer20 T A IT-eTT (1) F AT H FeOq WIIwTy F zeeht R
e T AT TET FT AT

1228 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]
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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 16th February, 2026

S.0. 883(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.O 4634 (E) dated the 09th October 2025 published in Gazette of India, Extraordinary,
Part II, section 3 Sub-section(ii), dated the 10th October 2025 (here in after referred to as the said notification) and
issued under sub-section(1) of section 20(A) of the Railway Act, 1989(24 of 1989), the Central Government declares
its intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Third line between Gudur - Renigunta
stations (83.17 Km)”, in Tirupati district in the state of Andhra Pradesh

And whereas, the substance of the said notification was published in daily newspapers namely
“Sakshi(Telugu), Andhra Prabha(Telugu) and The New India Express (English)” on 18th October 2025 by
K.Suryanaryana, Chief Engineer-III, Construction Organization Secunderabad under sub section (4) of section 20A of
the said Act;

And whereas no objections have been filed within the statutory time limit.

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted

its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands
specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here

to shall vest absolutely in the Central Government free from all encumbrances
SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, “Third

line between Gudur - Renigunta stations (83.17 Km)”, in Tirupati district in the state of Andhra Pradesh.

Description of Land in Acquisition: Special Railway Project, “Third line between Gudur - Renigunta stations (83.17
Km)”, for passenger and freight facility.

New LPM NO. Boundaries Details
Total Name &
Survey Resurve Extent of
No.Surv LPM exten under address of Trees Remarks
SI X Y t " | the person > | (DKT/PATTA/Go
ey No.As | No./Surv . acquisitio . Structu
No. in interested vt.)
per web ey Sub n . res etc.,
Do Ac . /Details of .
Land Division Ce in Ac Ce Govt.land if any
No. ) E W N S
1 2 3 4 5 6 7 8 9 10 11 12
Village:Busapalem Mandal:Venkatagiri District: Tirupati
Nakkala 1123 17 1123 18 Patt
1. | 1576 17 0.19 0.01 Rushendra ata
land
Kumar
Jamalla 19 18 17 20 Patta
2. 157-7 18 0.21 0.12 Sankaraiah land
Jamalla 1147 18,20 1123 179,459 AWD
3. 157-8 19 0.33 0.03 Sankaraiah (DKT)
4 207-5 20 075 01 Jamal.la 19 20 18 174,459 Patta
Pandaiah land
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Chenu 460 176 19 460 Patta
3. 208-2a 176 0.4 0.21 Gundaiah land
6. | 2081 459 | 046 002 | CartTrack | 76 | 17420 19 459 powt
461 460 176 462 Patta
7. 208 460 0.07 Stee land
8. | 3a208 | 462 1.22 0.10 2Jamalla | ! 462 460 464 Patta
3A Rosaiah land
461 464 462 490 Patta
9. 464 0.05 land
1148 459,17 19 688,689
6,460,4
Govt
10. 208-5 461 0.66 0.66 Cart Track 62,464, Land
490,49
5,494
11| 2084 490, 0.04 Llamalla | 401 490 464 495 Tt
Munemma
12| 2084c | 494, | 221 0.02 , 461 494 495 688 patta
2.Nakkala land
13. | 208-4B 495 0.01 Gunnaiah | 461 495 490 494 paua
Anthati 689 688 494,461 690 Patta
14. 210-5 638 0.08 0.07 Achaiah land
Panchukula 1294 690 688,689 691 Patta
15. 210-8 690 0.11 0.22 Venkataiah land
16 210-12 691 025 0.16 Chejerla 1294 691 690 837,692 Patta
) ) ) Sunitha land
Burial 837 692 691 836 Govt.
17. 210-16 692 0.09 0.07 Ground Land
Poramboke
Assessed 1145 692 691 469 Patta
18. 210-17 837 0.11 0.11 Waste Land land
19. 158 1123 235 0.16 Cart Track | 147 123 127 17,1819 S;’nvé
20. 210-10 1294 0.06 0.06 Cart Track 1145 689,69 494 145 Govt
0 Land
1674(V 843 469 1674(Val
Jamalla allived livedu Patta
21. 214-10 1295 0.18 0.05 . u Village)
Subbaiah . land
Village
)
1532(V 1162 1532(Valli 1163
. allived vedu
382.8 Gothati . AWD
22. 280-4 1162 5 0.01 Ankamma u Village) (DKT)
Village
)
382.8 Dattam 1143 1166 1165 1048 AWD
23. 280-7p 1166 5 0.06 Veeraiah (DKT)
TOTAL 2.41
Village:Kalavalapudi Mandal:Venkatagiri District: Tirupati
Grazing 10 1 Sriklahastri 243 Govt.L
! 1-2 198.28 386 | poramboke Broder ) and
24335 24335 1.80 180 Assessed 241 243 1 244 ) Govt.L
Waste and
Splitting
Sy.No.244
244 244 | Anextent |4, | Grazing 260 244 243 250 . Govt.L
of Poramboke and
Acs.349.8
7
Splitting 263 249 249 Srikalaha
Sy.No.244 sthi
an extent Grazing Border Govt.L
249 249-2 of 105 | poramboke ) and
Acs.349.8

7
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Splitting 254 253 249 Srikalaha
Sy.No.244 . sthi
5. 253 253-2 an extent 1.73 Grazing Border - Govt.L
Poramboke and
of Acs.
349.87
Splitting 7 327 1 327
Sy.No.244 Gonugod
6. 327-1 327-6 | anextent | 024 vgocuET - DKT
Subbramaiah
of Acs.
349.87
Splitting 7 327 1 327
Sy.No.244 .
7. 3274 | 3277 | anextent | o0og | Chinthala . DKT
Subbamma
of Acs.
349.87
Splitting 259 329 243 330
Sy.No.244 . .
8. 32008 | 32 | anextent | o003 | Kenitpalli : DKT
2B2 Eeswaramma
of Acs.
349.87
Splitting 259 329 243 330
Sy.No.244 L
9 3202¢ | 32 | anextent | 031 | Kantipall . DKT
2C2 Sushilamma
of Acs.
349.87
Splitting 259 330 329 353
Sy.No.244 s
10. 330-18 | 33024 | anextent | 010 | Xantipall - DKT
Subbamma
of Acs.
349.87
Splitting 259 330 329 353
Sy.No.244 Vaddi
11. 330-19 330-25 an extent 0.12 Venkata - DKT
of Acs. Subbamma
349.87
Splitting 259 330 329 353
Sy.No.244 .
12. 330-22 330-26 an extent 0.03 Vaddi . - DKT
Kalavathi
of Acs.
349.87
Splitting 244 353 330 244
Sy.No.244 .
13. 353-9 353-12 an extent 0.28 Vaddi - DKT
Anasuya
of Acs.
349.87
Splitting 244 353 330 244
Sy.No.244 .
14, 353-11 | 353-13 | anextent | 0.01 Vaddi - DKT
Lakshmammal
of Acs.
349.87
TOTAL 18.85
Village:Singamambapuram Mandal:Venkatagiri District: Tirupati
1. 189 40 3.57 0.42 Forest 39 40 240 42 - Govt.Land
2. 190 42 2.66 0.13 Forest 42 42 40 41 - Govt.Land
3. 194/1 165 3.59 0.39 Assesed 4l 165 42 451 - | GovtLand
Waste




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

196-1,196- 329 1.06 0.39 Assessed | 328 329 165 458 - Govt.Land
10,196- Waste
11,196-
13,196-
14,196-
17,196-
18,196-2,196-
20,196-
4. 22,196-
25,196-
26,196-
28,196-3,196-
33,196-
34,196-
35,196-
37,196-4,196-
5,196-6,196-9
5. 197-13 380 | 4.6 0.09 Assessed | 328 380 438 380 - | GovtLand
Waste
6. 197-13 397 | 091 0.30 Assessed | 328 397 457 398 - | GovtLand
Waste
7. 197-13 398 | 1.40 0.05 Assessed | 400 398 397 399 - | GovtLand
Waste
8. 197-13 399 | 0.60 0.05 Assessed | 400 399 398 399 - | GovtLand
Waste
9. 194-1 451 0.10 0.06 Assessed | 328 451 165 329 - Govt.Land
Waste
197-11,197- Assessed | 328 457 380 397
12,197- Waste
10. Baor2107- | 457 0.06 0.02 . Govt.Land
3,197-9
11. 196-6 458 0.44 0.16 Assessed | 328 458 329 380 - Govt.Land
Waste
TOTAL 2.06
Village:ManigadharuKandriga Mandal:Venkatagiri District: Tirupati
1. 240-1 111 0.22 0.02 Highways| 242 111 112 115 - Govt Land
2. 240/1 112 0.11 0.02 Cart 242 12 899 1S - Govt Land
Track
3. 241-6 137 0.41 0.25 Channel 241 137 115 239 - Govt Land
4, 156-1p 239 | 5.09 0.37 Assessed | 241 239 137 240 - | GovtLand
Waste
5 156/1P 240 0.84 0.23 Burrial 241 240 239 40 - Govt Land
Ground
148 257 231 1.20 Forest 899 257 258 112 - Govt Land
148 258 2.92 1.50 Forest 1324 258 1324 257 - Govt Land
TOTAL 3.59
Village:Vallivedu Mandal:Venkatagiri District: Tirupati
143 Jadapalli
1. 332-7 714 | 078 0.38 patl 1506 1437 1438 1440 - DKT
38 Varalakshmi
2. 331 143 0.76 0.53 Assessed 1507 1439 1442 1438 - Govt Land
9 Waste
Yathalur
144 Assessed u
3. 333 o 1.01 0.39 Woets 1505 1440 1437 SyNoo | Govt Land
2
Thimmay
353-1, 353-2, 144 Assessed agunta
4. 355.3, 350 ) 9.34 0.31 Woste 1443 1441 CPM 1442 - Govt Land
No.214
5. 330 144 0.55 0.49 Assessed 1508 1442 1443 1439 - Govt Land
2 Waste
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Thimmay
144 Assessed agunta
329 3 0.50 0.50 Waste 1674 1441 LPM 1442 - Govt Land
No.214
130-2,130- Busapale Thimma
3,130-4,130- 153 Assessed yagunta
5.130-6.130- 5 3.13 0.57 Waste 798 1532 I\IE)LII;;[S LPM - Govt Land
7,130-9 ’ No.214
TOTAL 3.17
Village: Thimmayagunta Mandal:Venkatagiri District:Tirupati
229-24 58 276 | 0.19 Vagu 343 >8 1532(Vall & - | GovtLand
Poramboke ivedu)
230-15 71 5.03 1.03 Adavi 343,34 n >3 34214 1| GoviLand
Poramboke 6
231-2 344 255 | 0.09 Adavi 214 344 7 485 - | GovtLand
Poramboke
231-4 485 044 | 0.03 Adavi 214 483 344 214 - | GovtLand
Poramboke
TOTAL 1.34
Village:PigilamKothapalem Mandal:Balayapalli District: Tirupati
65-1 - 69.73 2.23 Vagu - - - - - Govt Land
60 - 421 0.3 Gramakantam - - - - - DKT
TOTAL 2.53
Village:Pakkapudi Mandal:Balayapalli District:Tirupati
93 728 | 26772 | 0.96 Grazing - - - - - | GovtLand
Poramboke
TOTAL 0.96
Village: Thikkavaram Mandal:Balayapalli District: Tirupati
58 - 292.82 4.65 Adavi - - - - - Govt Land
TOTAL 4.65
Village:Katragunta Mandal:Balayapalli District: Tirupati
1.Marella - - - -
Ramaiah s/o
China
Venkataiah,
122-1 - 1.22 0.33 2 Marella - PATTA
Guravaiah,
Marella
Ramanaiah
Pallala - - - -
123-10 - 0.19 0.07 Vanamma w/o - PATTA
Ramaiah
123-11 - 0.1 | 0o0s | YadapaPalli - - - - - PATTA
Guravaiah
Pallala - - - -
123-12 - 0.13 0.04 vanamma w/o - AWD
Rama subbaiah
1.Marella Ravi - - - -
s/0 Ramaiah,
124-1 ; 374 | 014 | ZPasupuleti ; PATTA
Ramaiah s/o
Venkata
Subbaiah
Marella - - - -
124-15 - 0.2 | 005 | Gunnaiahsio - PATTA
Venkata
Subbaiah
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124-16 -

0.09

0.04

Marella Baskar
s/o Guravaiah

- AWD

134 -

63.74

1.11

Adavi

- Govt

TOTAL

1.83

Village:Nidigallu

Mandal:Balayapalli

District:Tirupati

31-11 -

0.18

0.09

Marella
Pedda
Venkataiah

- Patta

31-12 -

0.35

0.07

Marella
Ramaiah

- PATTA

31-15 -

0.08

0.06

Gayalu

- Govt

33-4 -

0.33

0.04

1.Veguru
Chinnayya,

2.Veguru

Polamma

- PATTA

33-5 -

0.49

0.1

Thangala
Gunnapu
Reddy

- PATTA

33-7 -

0.6

0.08

Varava
Kaluva
(GOVT)

- Govt

34-8 -

0.38

0.09

Kobaka
Venkata
Subba Reddy

- PATTA

34-9 -

0.43

0.14

Poli Venkata
Subbaiah

- PATTA

56-3A -

0.92

0.36

1. Nidiganti
Rajagopalaiah
2. Nidiganti
Siddayya
3.Nidiganti
\Vijayalakshmma
4 .Nidiganti
Mallaiah

- PATTA

10.

56-4 -

0.27

0.15

1. Nidiganti
Rajagopalaiah,
2. Nidiganti
Siddayya
3.Nidiganti
\Vijayalakshmma
4 Nidiganti
Mallaiah

- PATTA

11.

56-8 -

0.13

0.07

Kobaku
Venkata
Subbaiah

Gayalu (as
per FLR)

12.

56-9 -

0.07

0.05

Nidiganti
Rajgopalaiah

Gayalu (as
per FLR)

13.

56-10 -

0.08

0.08

Niduganti
Raja
Gopalaiah

Gayalu (as
per FLR)

14.

56-11 -

0.21

0.04

Gayalu

- Govt

15.

57-2 -

0.09

1.Chellikam
Balrami
Reddy,
2.Thatiparthi
Chenchu
Krishna
Reddy

- PATTA

16.

57-3 -

0.24

0.03

1.Nidiginti
Rajagopalaih
2.Nidiginti
Mallaiah

- PATTA
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17.

57-4 - 0.34

1.Gangalapudi -
Poli Reddy
2. Gangalapudi
0.09 Sesha Reddy
3.Tatiparthi
Chenchu
Krishna Reddy

- PATTA

18.

58-9 - 0.75

Naga -
lingeswara
swamy
Devalayam

0.18

PATTA(De
valayam)

19.

59 - 0.47

Eswara -

0.14 Devayalam

Devalayam
(Govt)

20.

60-3A - 0.84

1. Gangalapudi -
Raghava Reddy
2.Gangalapudi
Poli Reddy

0.17

- PATTA

21.

60-7A - 0.59

1. Gangalapudi -
Raghava Reddy
2.Gangalapudi
Poli Reddy
0.17 | 3.Gangalapudi
Lakshma Reddy
4.Ganagalapudi
Venkataramana
Reddy,

- PATTA

22.

63-3 - 0.3

Gangalapudi -

0.08
polamma

- PATTA

23.

63-4 - 0.14

Velampati -

0.02 Venku Reddy

- PATTA

24.

63-9 - 0.14

Vellampati -

0-09 | Sidda Reddy

- PATTA

25.

63-10 - 0.74

Vellampati -

0.04 Sidda Reddy

- PATTA

26.

63-5 - 0.08

Shaik Nabee -

0.04 Saheb

- PATTA

27.

63-6A - 0.05

Shaik Kasim -

0.02 Saheb

- PATTA

28.

63-8A - 0.14

Shaik Hasan -

0.08 Saheb

- PATTA

29.

122 - 1.66

1.06 Adavi -

- Govt

30.

409 - 5.95

1.55 Anadeenam -

- Govt

31.

357 - 0.75

0.08 Road(Govt.) -

- Govt

32.

358-1 - 0.23

Shaik Hasan -

0.14 Saheb

- PATTA

TOTAL

5.49

Village:Siddagunta

Mandal:Balayapalli

District: Tirupati

71-2 - 2.64

Kalthi reddy -
0.04 subbarami
Reddy

- PATTA

71-3 - 0.13

Varava -
0.05 Kaluva(Govt.

)

- Govt

52-14 - 0.05

1.Ubbara -
Penchalayya,

2.Ubbara
Chalamayya,

0.01

- PATTA

52-15 - 0.06

0.04 Gayalu -

- Govt

52-16 - 0.34

Grama -

0.09 Kanatm

Grama
Kanatm

52-18 - 0.03

0.03 Gayalu -

- Govt
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52-17

2.28

0.73

Grama
kantam

- Grama
kantam

52-10

4.2

0.05

Grama
kantam

- Grama
kantam

114

402.76

1.23

Pasuvulamet
haproamboke

- Govt

10.

187.88

1.24

cheruvu

- - Govt

11.

60-16A

0.22

0.22

Chappidi
Krishna
Reddy

- PATTA

12.

60-17A

0.21

0.05

Gangalapudi
Harinath
Reddy

- PATTA

13.

60-8

0.07

0.04

Poli
Gunnayya

- PATTA

14.

60-14

0.03

0.03

Petluru
Venkata
Raman
Reddy

- PATTA

15.

60-1

0.08

0.02

Kaluva

- - Govt

16.

61-2

0.07

0.01

Petluru Raja
reddy s/o
Gunnareddy

- PATTA

17.

61-3

0.07

0.05

Petluru
gunnareddy
s/o rami
reddy

- PATTA

18.

61-4

0.09

0.01

Nagalingesw
ara Swamy
Devalayam

PATTA(De
valayam)

19.

61-5

0.09

0.03

Kalthi Reddy
Venkata
Subba Reddy

- PATTA

20.

61-7

0.18

0.06

Kalthi Reddy
Pedda Reddy

- PATTA

21.

61-9

0.12

0.04

Gangalapudi
Venku Reddy

- PATTA

22.

62-14

0.09

0.07

Petluru Raja
Reddy

- PATTA

23.

62-17

0.04

0.04

Kappa
Siddaiah

- PATTA

24.

62-18

0.05

0.05

Gangalapudi
Pitchi Reddy

- PATTA

25.

62-10

0.08

0.03

Petluru
Raghunath
Reddy

- PATTA

26.

62-21

0.11

0.07

Petluri
Venkata
Ramana

Reddy

- PATTA

27.

62-9

0.06

0.01

Ubbara
chalamayya
s/o bakkaya

- PATTA

28.

72-15

0.14

0.02

Chillakuru
Vara
Lakshmi

- PATTA

29.

72-14

0.34

0.07

1.Chillakuru
Gunna Reddy
2.Chillakuru
Vara
Lakshmi

- PATTA
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30.

72-12

0.06

1.Jupalli
Venkatarama
iah, 2.Kalthi
reddy
Venkata
Reddy,
3.puli sarada,
4 Kalthi
reddy
Janardhan
Reddy

PATTA

31.

72-13

0.18

1.Kalthi
reddy
Venkata
Reddy,
2.puli sarada,
3.Kalthi
reddy poli
Reddy,
4 Kalthi
reddy
Janardhan
Reddy

PATTA

32.

63

0.82

1.Chillakuru
varalakshmi,
2.Chillakuru
sivanarayana
Reddy, 3.
Kalthireddy
venkata
subba Reddy,
4.Chillakuru
ranga Reddy,
5.Petluru
venku Reddy,
6.Petluru
ragunadha
Reddy

pourohitham

TOTAL

5.49

[F. No. W.Con.182/SRP-18/GDR-RU/24-25/268/20E/160226]
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